Notes of the Registry Orders of the Tribunal
Qrder dated 38,5,85 | . _ "

o Aoval )

Oh.

%wfcmbrp

_

C eTAd % ol

}\'%/Cétrg

Heard Mr.D.B.Paihi, ld .Ceunsel fer the apolicant,

Bpplicant by filimg a Meme threueh his advocate
816 ,28,8,85 has secucht permission te withdraw the
present applicatienm te emable him te file @ better

ene,

Havimeg heard the ld.Ceumsel for the applicant

permission eramnted, . o o °
Aocordimgly this O,A, is dispesed ef being .

withdrawn with liberty te file a better ene
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